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in a tribal belt, the Ferro-Vandaniam
Plant should be set up as early as
possible. The local people are very
much agitated due to the inordinate
delay in the cstablishment of plant.

I demand that the Ferro-Vanadium
Plant should be set up at Jharadi near
Rairangpur in Mayurbhanj  district
during the 1984-85 financial year.

(xxxi) Need for having a code for blood
donation and need [for formulation

of bloos policy

SHRI C. CHINNASWAMY (Gobi-
chettipalayam) : Sir, The need for
formulation of blood policy’ should be
given due consideration by the Govern-
As of today, the quality and

ment.
level of blood transfusion services in
India leave much to be desired. About

309 of donors in India are those who
are sclling blood for money and the
bad effects of such a practice is known
to the medical community. Doctors
are of opinion that somc¢ diseases can
be transmitted by blood obtained from
commercial donors. There shounld be
a code of the ethics is blood banking
and the formulation of blood policy
and a national blood programme by
integrating  Community rcsponsibility
for blood donation with clinical capa-
bilities wouid makec trronsfusion safe
for both the donor and the recipient.
What is needed isa voluntary blood
donation system and if every healthy
person donated blood only a few times
in his life time, the system could be
greatly improved.
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MR. CHAIRMAN : You have said
whatever you wanted to say and you
have said, But it is a State subject.

SHRI CHANDRAIJIT YADAV
(Azamgar) : Sir, he has raised a very
important issue. I was in Lucknow
only yesterday. Two Minister had
gone, but nothing has come out. The
whole State is suffering...

MR. CHAIRMAN : The proccdure
has to be observed. He has mentioned
his point. It is there.

SHRI CHANDRAIJIT YADAV
Something must be done. The Govern-
ment there has, really speaking, failed

to find any solution. The Central
Government must intevenc,
MR. CHAIRMAN Your obser-

vation does not come into this. He
has already said what he has said.
Why are you worried ?

SHRI CHANDRAIJIT YADAV :
I come from that State. My people
are suffering. Please ask the Govern-
‘ment to do something in that regard.
At least that much, you must say.

MR. CHAIRMAN : The point has

. been made, and that is enough. Mr.

R LP. Varma,



